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t5te oP order. : 	14,!6.96 
. Vs. 

I Union or India & Or 

Ilr.T.N.Bandyopadhyay, counse1 11 le ding 	1ls.B.Banrjee, 
counsel appeirs Portihe appli ant. 	Mr~-S.V.,Xhattepjee , councei. 

appears Por the respondents* he matter tie listed on x 

.157.96.d Respondents toive eply inith meantime. 	Interim 
order already passed on 15.3. 6 is exten ad till that date. 

2, 	Let a plain cbpy o? t is order b handed over to both 

the counsel f'or necessary acton. 

(II.S.NUKHERJEE) (A.K.cHATTERJEE) 
NENBER(A) I VICE—CHAIR1RN 
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